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Setting up of fishing Harbour at
Neendakara and Vizhinjam

*212, SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Central Government
have any proposal to help the Gov-
ernment of Kerala {o set up fishing
harbour at Neendakara and Vizhin-
Jam;

(b) whether the State Government
hag submitted any proposal in this
regard; and

(c) it go, the details thereof?

~ THE MINISTER OF AGRICUL~
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION AND CIVIL
SUPPLIES (RAO BIRENDRA
SINGH): (a) Yes, Sir, the propo-
sals are under examination.

(b) Yes Sir.

(¢) Neendakara Fisheries Harbour:
This propesal ig estimateg to cost
Rs. 41536 lakhs comprising Rs. 370

on harbour and Rs, 45.36
lakhg on shore establishment It is
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designed to provide facilities for 1480
mechanised fishing vessels The
main componentg of the harbour are
inner breakwater, wharf, shore facili-
tieg and dredging.

Vishinjam  Fisheries Harbour:
This project is estimated to cost Rs.
3275.15 lakhg in Stage II, comprising
Rs, 700 lakhg on fishing harbour, Rs.
425.15 lakhs on shore establishment
and an estimated investment of Rs.
2150 lakhs on fishing vessels, It is
designed for deep drought fishing
vessels, It consists mainly of break-
water, quay, slip-way, dredging and
shore faoilities, :

Populatien growth in cities

*213. SHRI SONTOSH MOHAN
DEV: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether urban congestion has
assumed serious proportions and sev-
eral cities have crossed saturation
point and sanitation and drinking
water supply haye poged serious
problemg in the cities; and

(b) it so, what measures Govern-
ment propose to take to check un-
controlled and unplanned metropoli-
tan growth? "

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NAR-
AIN SINGH): (a) Most cities are
becoming congested due to inadequate
housing, sanitation ang water supply.

(b) A centrally sponsored scheme
hag been introduced for the integrat-
ed development of 231 small and
medium towng in the country, to re-
duce the rate of migration to met-
ropolitan and large cities. Besides,
projects are in progress in a mumber
of metropolitan cities, for provision
of varipus facilities in the sectors of
housing, slum improvement fup-gra-
dation, sewerage, water supply and
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traffic improvement with the assis-
tance of World Bank and other in-
ternational agencies in some of these
cities. Action is also being taken to
disperse various activities away from

the central areas of the cities,
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Diversion of Imported Edible 0il by
Vanaspati Industry

*215. DR. A. U. AZMI:
PROF. AJIT KUMAR MEHTA:

Will the Minister of CIVIL SUPPLIEC—
be pleased to state:

(a) whether it is a fact that the
Vanaspati Industry siphones the im-
ported adible oils given to it for the
manufacture of Vanaspati Ghee at
concessional rates go as to produce tha
ghee at reasonable price, but the same
is being used for adulteration into the
mustard oil, used by halwais and ven-
dors, bakeries;

(b) whether the imported oil ¢old
through ration shops is finding its .
way into the blackmarket as it is not
popular with the genera] public;

(c¢) whether its sale is proposed to
be restricted like that of the controlled
cloth; and

(d) if so, what steps are envisaged
by the Government to cleanse the Ad-
ministration and implement itg poli-
cies?





